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qEF TREEH i ST A

7% feeett, 13 T4, 2025

FTIT. 226(3).— FealT AR, LT TOAR Afaad 1956 (1956 =+ 48) (Rrdr za% za
THET Sh ATATTAH Fgl TAT &) T 1T 3F it IT-8MT (1) BT T&T ATRIT HT TINT Fd g, Tg THTETH
BT ST o TTq fo T2 waor a7 o #reft forer & NH39 % .71, 286.2 & f%.#71.287.45 (AT 97=¢)
TH F -GS & AT (ATSH/IeE oNeeT Aigd 2-AA/4-A7 FT 9T (), AT, Taee 3T
THATAA o ATH TATS & (10 ag G Tuferd g foreent |fer avid $= et | & war §, U s =
ST T o SO ST Al IO HLAT 2 |

Fre AT =Af<h, ST 3<% 9 # Baeas g, S At aw &t gy 37 it IT-amT (1) F eI qarh

TSI o o0 UHT IF o ITANET 92 TSI H TH ATSEEAT & TR il AT 8 ShHE & 6 Fia< st
AT T FT T |

T Tl ST FeTw STTEET, ST Ier9l JATE! 1 (orad &9 7 T&qd il SO S 394 396
AT TR R SO s qerm ITfasrTy, srafrshdl a1 st =9 7 27 T ffass TeEe grr v

331 G1/2025 @)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

ST 3T S| 39T ST VY ot &if g9ars & TETq 97 UHT i =9 w4 % T27q, q(S Fs af, o
TqETH TSI AT qHH, AT G AT AT SATIAT Tl AT T FHHAT AT SATATT L T |

I Aty v g 3T F ST-amT (2) F A= wery wrterhy g T war #wre oft smeer
HTaw g |
TH ATIAAT F AT A ATAT T F TG AT AT A GAT IAFTT F 3IF FATAT §
SIASY g AT IAHT (gadg AT T Hequr 7T ST Jahar & |
AT

e T« TS  dieft oy & NH39 % fan.#ft. 286.2 & f.#1.287.45 (srgfesimr 93ge) & forg st it
ST ATAT §CAAT R a1 AT qiga w1 &ferg P

ST FT AT HET Tael orer 7 AT #fieft
aﬁm A §&AT A FTIFR || gRAFT O | S w1 e C\LEIRERT
TeaT (BT THTS) (FFIT)
1 2 3 4 5 6
T T ATH: ILEE
T T AT G
1 105 [REI ﬁq@g 0.0005 (FF2a7 ) 0.0005
2 116 SEean :_'{Z:EW' 0.1795 (37 ) 0.1795
3 117 T ;%;ﬁq 0.4258 (ZF7) 0.4258
4 118 GREORAS RIS 0.16892 (F#7X ) 0.16892
5 119 EEl T =T 0.055 (FaT) 0.055
6 120/1 GEL Fiu fifea 0.16327 (FIT) 0.16327
7 120/2 [GEll EAEREIEE 0.08 (F%a7) 0.08
8 120/3/1 GEL Fio = ||0.225032 (Fa7) 0.225032
9 120/3/2 [REI o i [|0.106309 (FF7) 0.106309
ERECRCE N
10 121/1 121/2 GECARLF AR g 0.06139 (377 ) 0.06139
AR
11 122 GECARLF e 9T || 0.02737 (BFAT) 0.02737
12 123 [REI o i 0.02 (ZFa7) 0.02
13 124 [GEll EIERGIEE 0.0783 (377 ) 0.0783
14 126 GRS e ATEITE (|0.006597 (34T ) 0.006597




[T 1l—=ve 3(ii)]

HILT T TSIA . AHTYTL

15 127 i it 0.02 (3Fa7) 0.02
16 128/1 EIERGIEE 0.0159 (F%a7 ) 0.0159
17 128/2 i it 0.0152 (Fa7) 0.0152
18 128/3 i it 0.0129 (ZFa7) 0.0129
0.0009043 (FFAT
19 129 ElERRIEK] ( ) 0.0009043
20 13 i it 0.0025 (ZFa7) 0.0025
21 130 A=, e 0.16507 (FaT) 0.16507
AT AT
affe 0.1334319 (FAT
22 133 forg ( 0.133432
AT FIATT )
23 136/1 i it 0.0029 (FT7) 0.0029
24 136/2 FlEARIEK] 0.0062 (Fa7) 0.0062
25 136/3 EIERGIEE 0.0068 (gFa7 ) 0.0068
26 14 EIERGIEE 0.0088 (Fa7) 0.0088
27 201/1 ElEARIEK] 0.0524 (3%47 ) 0.0524
28 201/2 i it 0.0016 (FTT) 0.0016
0.0132059 (FFa<
29 202 i it ( ) 0.0132059
30 203/1/2 o it 0.0233 (Fa7) 0.0233
31 203/2/1 EIERGIEE 0.0229 (Fa7) 0.0229
32 203/2/2 EIERGIEE 0.0182 (3%7%) 0.0182
33 205/1/2 i it 0.0062 (Fa7) 0.0062
0.0551543 (FTT
34 241 .. e ( ) 0.0551543
35 38 CEIT T A, 167 EFoT) 167
qaUEd
36 494 GEU 1.245286 (FFIT) 1.24529
Total 5.0968445

[®T. 4. : LA/11013/LA/LAC MOM/2021/ (E-154211)/3A1]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th January, 2025

S.0. 226(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National
HighwaysAct, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being
satisfied that for the public purpose, the land, the brief description of which is given in the Schedule below, is required
for building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of
NH339 in the stretch of land from Km. 286.2 to Km. 287.45 (Sub Division Churhat) in the district of SIDHI in the state
of MADHYA PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer Churhat in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH39 in the stretch of land from
Km. 286.2 to Km. 287.45 (Sub Division Churhat) in the district of SIDHI in the state of

MADHYA PRADESH
|State: MADHYA PRADESH ||District: SIDHI |
SI. No. [|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)
L1 | 2 | 3 L4 | 5 | 6 |
[Taluk: Churhat |
|Vi||age: Sarra |
Non Irrigated
1 105 Private Shishu Kalyan 0.0005 (Hectare) 0.0005
Samiti
2 116 Government  ||M:P-Govt 0.1795 (Hectare ) 0.1795
Marghat
M.P.Govt.
3 117 Government Kabil Kasth 0.4258 (Hectare) 0.4258
4 |l118 ||Government  ||Charagah || 0.16892 (Hectare )| 0.16892
5 119 Private IAg.“CU't“re 0.055 (Hectare ) 0.055
rrigated
6 120/1 Private 'I“g.”cu't“re 0.16327 (Hectare ) 0.16327
rrigated
7 120/2 Private Agriculture 0.08 (Hectare ) 0.08
Irrigated
8 120/3/1 Private Agriculture 0.225032 (Hectare ) 0.225032
Irrigated
9 |l120/3/2 |lPrivate llAgriculture || 0.106309 (Hectare )| 0.106309]
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| | | [irrigated | | |
Paryatan

10 121/1 12172 Government Vibhag Nagar 0.06139 (Hectare ) 0.06139
Parisad Churhat

11 122 Government |- aryatan 0.02737 (Hectare ) 0.02737
Vibhag

12 123 Private Agriculture 0.02 (Hectare ) 0.02
Irrigated

13 124 Private fg.“cu't“re 0.0783 (Hectare ) 0.0783
rrigated

14 126 Government  ||.aryatan 0.006597 (Hectare ) 0.006597
Charagah

15 127 Private Agriculture 0.02 (Hectare ) 0.02
Irrigated

. "Agriculture

16 128/1 Private Irrigated” 0.0159 (Hectare) 0.0159

17 12812 Private Agriculture 0.0152 (Hectare ) 0.0152
Irrigated

18 12813 Private Agriculture 0.0129 (Hectare ) 0.0129
Irrigated

19 129 Private Agriculture 0.0009043 (Hectare ) 0.0009043
Irrigated

20 13 Private Agriculture 0.0025 (Hectare ) 0.0025
Irrigated
Non Irrigated

21 130 Private Shishukalyan 0.16507 (Hectare ) 0.16507
Samiti
Non Irrigated

22 133 Private Shisu Kalyan 0.1334319 (Hectare) 0.133432
Samiti

23 136/1 Private Agriculture 0.0029 (Hectare ) 0.0029
Irrigated

24 136/2 Private Agriculture 0.0062 (Hectare ) 0.0062
Irrigated

25 136/3 Private IAQ“C“'F.“re 0.0068 (Hectare ) 0.0068
rrigated

26 14 Private Agriculture 0.0088 (Hectare ) 0.0088
Irrigated

27 201/1 Private Agriculture 0.0524 (Hectare ) 0.0524
Irrigated

28 201/2 Private Agriculture 0.0016 (Hectare ) 0.0016
Irrigated

29 202 Private Agriculture 0.0132059 (Hectare ) 0.0132059
Irrigated

30 203/1/2 Private Agriculture 0.0233 (Hectare ) 0.0233
Irrigated

31 203/2/1 Private Agriculture 0.0229 (Hectare ) 0.0229
Irrigated

32 203/2/2 Private Agriculture 0.0182 (Hectare ) 0.0182
Irrigated

33 205/1/2 Private Agriculture 0.0062 (Hectare ) 0.0062
Irrigated
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||241 ||Government  |[M.P. Govt || 0.0551543 (Hectare )|| 00551543
Rasta Pakka

38 Government M.P. Govt. 1.67 (Hectare) 1.67

||494 ||Government  |[River | 1.245286 (Hectare )| 1.24529)

Total|| 5.0968445|

[F. No. LA/11013/LA/LAC MOM/2021/ (E-154211)/3A1]
ABHAY JAIN, Director
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